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HON. SPEAKER: Yes, hon. Minister, do you want to say something?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI ZUBIN IRANI): Yes, Madam.

The hon. Member had reflected her agony over this issue, in person, to me before, and I had brought it to her notice that there are certain
individuals/NGOs as she referred to in her statement, who have misled students to get admitted in such institutions that were not a part of this
scheme. I have, in my conversation with the hon. Member privately, also told her that we are exploring various possibilities where these institutions
and those individuals who have misled these students be brought to book.

I am hoping for some kind of a resolution in favour of the students but I am challenged because the institutions or the individuals concerned that
have been expressed by the Members, have deliberately misled these students two years ago.

So, I can only say this Madam to the hon. Member that I am exploring avenues in these challenging times.

HON. SPEAKER: Okay.



